= DEVELOPMENT DEPARTMENT

GOVT OF NCT OF DELHI,
5/9 UNDER HILL ROAD, DELHI:110054.
PHONE NO. 23941773-23930783
EMAIL : CDEVLOP@NIC.IN

No. F.8(4)/PDRD/Vidhan Sabha Q/2025/ Y 1u | Dated:26/03/2025

To;

\/Tbe’f)eputy Secretary (Question Branch),
Delhi Legislative Assembly
Old Sectt, Delhi : 110054.

Sub : Vidhan Sabha Starred Question No. 58 for 27.03.2025 by Hon'ble MLA Sh.
Arvinder Singh Lovely.

Sir,

With reference to subject cited above, I am directed to forward herewith 100
copies of reply of Vidhan Sabha Starred Question No. 58 for 27.03.2025 by Hon'ble
MLA Sh. Arvinder Singh Lovely duly authenticated by competent authority. Reply is
also being provided in Soft copy PDF format.

This issues with the prior approval of Minister-incharge.
Yours faithfully,

Encl : As above.
)
w_
Deputy Director
No. F.8(3)/PDRD/Vidhan Sabha Q/2025/ Dated:26/03/2025

Copy forwarded to :
1. Secretary to Hon’ble Minister (Development), Govt. of NCT of Delhi, Delhi
Sccretariat, 1.P. Estate, Delhi-110002.

2. The Director, Directorate of Information and Publicity, Govt. of NCT of
NCT Delhi, Old Secretariat, Delhi-110054 along with 150 copics of the
reply for distribution of the House.

3. S.0. to Chief Secretary, Delhi, 5% Level, Delhi Secretariat, 1.P. Estate,
New Delhi-110002.

/

Deputy Director
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